z | TEM NO 23 COURT NO. 11 SECTI ON 1|

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
CRLMP. 13046-13047/2015 in Crimnal Appeal Diary No. 25530/ 2015
KRI SHNA Bl HARI DUBEY Appel | ant ('s)
VERSUS

REG STRAR GENERAL, HI GH COURT OF
JUDI CATURE OF ALLAHABAD & ORS. Respondent ( s)

(for exenption from surrendering)
Date : 17/08/2015 These Crl.M Ps were called on for hearing today.

CORAM : HON BLE MR JUSTICE R K. AGRAWAL
[ I N CHAVBERS]

For Appellant(s) Ms. Garima Prashad, Adv.
M. Mani ndra Dubey, Adv.
M. Sanjay Kunmar Vi sen, Adv.
For Respondent (s)
UPON hearing the counsel the Court nade the follow ng
ORDER

Cl.MP. for exenption fromsurrendering is allowed as
the appel |l ant has been sentenced sinple inprisonnment for two

nont hs.
(RASHM DHYANI ) (RAJI NDER KAUR)
Sr. P. A Court Master
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